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% REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD 
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. Email-roprayagraj@uppcb.in 

WG 616D764 )0 A Nor- 3642022 hom-as i 144108l 202y 
To, 

E-Mail 
The Registrar, 
The National Green Tribunal 
Principal Bench, 

New Delhi 
E-Mail:- judicial-ngt@gov.in 

Subject:Submission of response report in compliance of direction issued by 
Hon’ble National Green Tribunal in Misc. Application No. 100/2023 
in Original Application No. 364/2022 Ram Kailash Singh Vs. State of 
Uttar Pradesh & Ors. 

Sir, 

With reference to the subject mentioned above, this is to inform you that in 
compliance of order issued on dated 08.05.2024 by Hon’ble National Green 
Tribunal in Misc. Application No. 100/2023 in Original Application No. 364/2022 
Ram Kailash Singh Vs. State of Uttar Pradesh & Ors., the compliance report is 
submitted for your kind perusal and necessary action please. 

Encl:-As Above. 

Your Sincerely 

a7 
(Dr.-8-C Shukla) W2 ™ 
Regional Officer 

Copy to:- 

1. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board 
Lucknow for information. 

2. Chief Law Officer, U.P. Pollution Control Board Lucknow for 
information. 

3. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme 
Court/NGT, B-235, Sector-19, Noida, for perusal and necessary 
action please. 

Regional Officer 
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A WSt BRa airewer, WS Rl d 9fw 3oto WA 3642022 
(Fraferfrag s W 100,/2023) XM demer RiE 39m ®e it godio d 
39 ¥ uIRe 3w 1% 08.05.2024 B AT F RAE | 

0 TS &Ra aifdewer, w8 oo § AT sfovo W 364/2022 (At 
STl WA 100 /2023) A fiih 08.05.2024 P SR WIRA fam TR B, W R & - 

"1. Learned Counsel for UPPCB has stated that the amount of cost of Rs.50,000/- is stated to 

have been sent by UPPCB to Registrar General of this Tribunal by way of bank draft through post 

and the Registry is directed to verify this fact and make appropriate report in the case. 

2. Learned Counsel for Respondents 10.6 and 7 has, on instructions from respondents no. 6 and 7, 

stated that the work of filling the mine void will be completed by 30th June, 2024 and thereafter 

the work of plantation will be completed by 31st July, 2024. 

3. Compliance Report be filed by respondents no. 6 & 7 by email within two months. 

4. UPPCB is directed to periodically monitor execution of the work and verify compliance by 

respondents no.6 and 7 and file its verification report at least one week before the date of hearing 

hereby fixed. 

S. List the matter for further directions on 20.08.2024." 
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respondents no. 6 and 7, stated that the work of filling the mine void will be completed by 

30th June, 2024 and thereafter the work of plantation will be completed by 31st July, 2024. 

3. Compliance Report be filed by respondents no. 6 & 7 by email within two 

" 
months..... 
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....... 2. Learned Counsel for Respondents no.6 and 7 has, on instructions from 

respondents no. 6 and 7, stated that the work of filling the mine void will be completed by 

30th June, 2024 and thereafter the work of plantation will be completed by 31st July, 2024. 

3. Compliance Report be filed by respondents no. 6 & 7 by email within two 
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".....2. Learned Counsel for Respondents no.6 and 7 has, on instructions from 

respondents no. 6 and 7, stated that the work of filling the mine void will be completed by 

30th June, 2024 and thereafter the work of plantation will be completed by 31st July, 2024. 

3. Compliance Report be filed by respondents no. 6 & 7 by email within two 
" 
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".....2. Learned Counsel for Respondents no.6 and 7 has, on instructions from 

respondents no. 6 and 7, stated that the work of filling the mine void will be completed by 

30th June, 2024 and thereafter the work of plantation will be completed by 31st July, 2024. 

3. Compliance Report be filed by respondents no. 6 & 7 by email within two 
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/ PPGCE = e 
PRAYAGRAJ POWER GENERATION COMPANY LTD. 

PPGCL/ENVIFY24-25/ Date - 13.08.2024 

To, 

Regional Officer 

Uttar Pradesh Pollution Control Board, Prayagraj 

Sector-10, Yojna No.-03, 

Avas Vikas Parishad Colony, Jhusi, 

Distt. - Prayagraj (Allahabad) 

Subject- Response of direction issued by Hon'ble National Green Tribunal in Original 

Application No. 364/2022 Misc. Application n0.100/2023, Ram Kailash Singh Vs. State of Uttar 
Pradesh & other in order dated 08.05.2024. 

Ref. Regional Office UPPCB letter no. GOO763/NGT QA. No. 3641/2022/2024 dated 
12/08/2024. 

Dear Sir, 

With reference to the above-mentioned subject and the letter from your good office on date 
12/08/2024. The total pond ash taken by Shri Ram Raj Singh residence village-Akauria, 
Tehsil-Bara District -Prayagraj for used in filling land plot no -180 area-5.0 acre in village Pura 
Baijnath Tehsil-Bara, District-Prayagraj is enclosed as Annexure-1 

This is for your kind information and record please. 

Yours Sincerely, 

For, Prayagraj Power Generation Company Limited 

S H Pandey 

Chief-O&M Services 

o Cc: Chief Environment Officer(circle-2), 

UP Pollution Control Board, Lucknow: for kind information 

PN 2(‘,’ - @é\,f 

\-‘,\q} ) 

Prayagraj Power Generation Company Limited 
. ice : Shatabdl Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Nolda, Uttar p, : 

';:5'::'533th102000/6102205 CIN: U40101UP2007PLCO32835 radesh - 201301 

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Prades| h-212107 
Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.In, Emall:-ppgcl@ppgel .co.ln
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Detalls of Pond Ash taken for filling 

Annexure-1 

S.no Name of the month 
Weight (MT) 

1 December-2021 
3,883.02 

2 January-2021 
65,978.44 

3 March-2021 
6,250.44 

4 October-2023 
5,033.24 

5 November-2023 89,829.68 

6 December-2023 
96,644.66 

7 January-2024 1,40,373.08 

8 February-2024 72,485.98 

9 March-2024 70,467.32 

10 April-2024 1,16,481.58 

1 May-2024 1,19,663.74 

12 June-2024 ] 1,08,595.96 

13 July-2024 56,481.76 

Grand Total 
9,52,168.9 

SH PMAJA% 

Chief-- 02N Senices 
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Aviv 2uune- 8 

n lwnflznau 
Bhu Khand No.18 

Photoyaphs taken during inspection on dt. 16.07.2024 in the matter of 0.A. No. 364 /2022 (Misc. 
Application No. 100/2023) Ram Kailash Singh V/s State of U.P. & Ors.

429



el 

Photographs taken durmg mspectlon on dt. 16 072024 in the matter of 0.A. No. 364 lzozz (Ml 

Application No. 100/2023) Ram Kailash Singh V/s State of U.P. & Ors.
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Fnnexuve—9 
) 

GY: /Ph. ; 0532-2569727 = a1y afluiau,wyéwwwfi%wafié 
U. P. POLLUTION CONTROL BOARD 

4 
SN T W WA, =i, T @M=, 340, ST = 221508 Avas Vi) k:li’nliiliul_gll‘uuy‘ (), Scheme No. 3, Jhunsi, Prayagraj bt 2 roprayageajauppch,in Rl WO.GL\G.I?; 7-{”'/’ A2 U} 2099226 9.1) i et fo5| 2024 

To, 

The Reglstrar General, 
The National Green Tribunal 
New Dellhi 

Subject:-Hon'ble National Green Tribunal in O.A No. 364/2022 Ram Kailash Singh Vs. State of U.P & ors in order dated 02-02-2024. 

s""With reference to the subject mentioned above, this is to inform you 
that in compliance of order issued on dated 364 /2022 Ram Kailash Singh 
Vs. State of U.P & ors in order dated 02-02-2024, as cost of Rs. 50000.00 
(Fifty Thousand Only) is submitted by Demand Draft through Bank of 
Baroda, Branch-Jhunsi, Prayagraj DD No.-068698, Dated 04-05-2024 

& your kind information. 

Encl:- Origional Demand Draft. 

Your Sincerely 

Q{\\g\”)‘ 

(R. K. Singh) 
Regional Officer 

Copy to:- 

1. Chief Law Officer, U.P. Pollution Control Board Lucknow for 
information, 

2. 8ri Pradeep Misra, Advocate on Record, Hon’ble Supreme 
Court/NGT, B-235, Sector-19, Noida, for perusal and necessary 
action please. \/ 

Regional Officer 

o\t 

\ww/\\,,,w 

Letter ad-2023
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